(VIREND A KUD RGUPTA) . (MaD

NATIONAL COMPANY LAW TRIBUNAL _
. AHMEDABAD BENCH
| COURT 1 '

1A377 of 2020 in CP(IB) 123 0f 2019

Coram Hon ble Mr MAD N BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
' . Hon’ble Mr VIRE DRA KUMAR GUPTA MEMBER (TECHNICAL)

~ Name of the Company: ~ Anish B Shah RP Silk Woven Sack PvtLtd

__ Section:

12A 1BC,2016

- We heard the Learned Counsel for the COC / RP

We perused the record

': - The COC In its meetlng dated 03 07. 2020 passed a Resolutlon W1th 100% votes |

- for withdrawal of the CP(IB) 123 of 2019. Hence, the IA No.377 of 2020 is
allowed The CP(IB) stands w1thdrawn . -

The Corporate Debtor stands dlscharged from the rigours of CIRP The RP
appears to be paid fees Hence the proceedlng stands disposed off,
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